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The conference theme is “Insolvency Ecosystems In Emerging Markets”. The
conference will be open to full-time academics, part-time researchers, as well as
practitioners, regulators, judges, and policymakers.

We encourage submissions adopting a comparative approach, as well as papers
presenting outcomes of interdisciplinary studies on insolvency and restructuring that
bring insights from different disciplines, including law, economics, finance, psychology,
management, and social sciences.

We are interested in papers on the following topic:
1.Insolvency Law in emerging economies
2.Distressed mergers & acquisition
3.Alternative Dispute Resolution and Insolvency
4.Harmonization of Insolvency Law Registration Link
5.Corporate groups and Insolvency
6.ESG and Insolvency
Submission timelines:
1. Submissions open by 30th March 2024
2. Abstract submission (800 words) by 30th April 2024
3. Announcement of Acceptance 30th May 2024 SCAN ME
4. Final submission by 30th July 2024
5. Date of conference 5th August 2024
Registrations are open

Register your interest at the earliest, limited slots available
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Mentor Board

Dr. M.S Sahoo Mr. Sumant Batra Mr. Ray Warner Mr. Dinkar
Former Chairperson, President Professor of Law Venkatasubramanian
Insolvency and Bankruptcy Insolvency Law Academy St. John’s University President
Board of India INSOL India
India Partner, Ernst & Young

Conference Patron

Prof. (Dr.) G.S. Bajpai
Vice Chancellor
National Law University Delhi

Organizing Committee
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Dr. Raghav Pandey Srivatsava Reddy Beerapalli

Dr. Neeti Shika . p y
Lecturer A.55|stant Pro .essoT A \f,ocate &
Bristol Law School, UWE National Law L.Jnlversrcy, Student of Post Graduate
UK Delhi Insolvency Programme

*Travel award is available for young scholars from south Asian countries

*Two outstanding papers will receive awards from INSOL India Registration Link

Registrations are open

Register your interest at the earliest, limited slots available
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